IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 09.06.2026

) o i Court]amount
Application . Fee

1 |6 ROUT 141540/2026[09.06.2026  |CMP/1081/2015 |10 | CHE
2 |G rouT 141541/202609.06.2026 |CMP/121/2016 0 | |
3 |M.JENA 141542/202609.06.2026 |CMP/368/2016 0 | S
|4 |AK MISHRA 141544/202609.06.2026 |CRLMC/163/2025 |10 | S
5 |M BARAL 141545/202609.06.2026 |CMP/121/2016 0 | S
5.00,3%5
6 M BARAL 41546/2026 (09.06.2026 WP (C)/6478/2006 |10 dms U
document
7 |M.BARAL 141547/202609.06.2026 |[cCMP/1081/2015 |10 | u |
4.00,3%4
8 M BARAL 41548/202609.06.2026  |WP(C)/2259/2004 |10 dms U
document
9 |D BISWAL 141550/202609.06.2026 |FAO/564/2026 0 | SR
10 |M.BARAL 41551/2026(09.06.2026 |WP(C)/7260/2004 (10 3&20’3*4 U
11 |PN NAYAK 141552/202609.06.2026  |CRLMC/5585/2015 |10 | o
12 |M.BARAL 41553/2026 (09.06.2026 WP (C)/15766/2006 |10 3&20’3*3 U
|13 |TK MOHANTY 141554/2026/09.06.2026  |RFA/94/2010 0 | v |
|14 |MK MOHANTY 141556/202609.06.2026 |CRLMC/1142/2026 |10 | v |
|15 |PN NAYAK 141557/202609.06.2026  |CRLMC/2577/2008 |10 | v |
|16 |G.ROUT 141558/202609.06.2026  |BLAPL/2058/2026 |7 | v |
117 |PN NAYAK 141559/2026(09.06.2026 |CRLMC/2096/2018 |10 | v
18 |PK JENA 141560/202609.06.2026 WP (C)/29418/2021 |10 | v |
|19 |N.C.SINHA 141561/202609.06.2026 [WP(C)/5691/2022 |10 | u |
20 |AK SWAIN 141562/202609.06.2026 WP (C)/22554/2024 |10 | u |
21 |PN JENA 141563/202609.06.2026 WP (C)/15740/2026 |10 | v |
22 |A.N.SAMANTARAY 41565/2026|09.06.2026 |WP(C)/12183/2023[10 | v |
23 |AK PANDA 141568/202609.06.2026 |FAO/459/2026 0 | lc |
| | | | |Total |227
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